
tl
NATI')NAI- CoMPANY I-AW TRIt]U NAI-
MUMBAI BENCH MUMBAI

CORAM Present:

T.C.P No. a7 t llMAHl12017

SHRI B,S.V. PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)
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NAME OF THE PARTIES Honest Security Services
V/s.

Mack Star Marketing Pvt. Ltd

SECTION OF THE COMPANIES ACT: I & BP Code 2016
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Counsel for the Petitioner is absent whereas the Corporate Debtor's Counsel

is present.

Since the Petitioner's side is absent, this Bench hereby directs the Petitioner's

side to appear and argue the matter on the next date of heain& failing which, the

Petition will be dismissed for default.

List this matter for hearing on 13.12.2017
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